
()l<‘FlCE OF Tlllfi PRINCII’/\l, l)lS'l‘RlC'l‘ & SESSIONS JUDGE (II()s): DELHI

Advisory

The Cloud machines of l)elhi District Courts are being updated in terms of the security
advisory received from NIC. Therefore, CIS of Rouse Avenue Court Complex may remain
do\vn for maintenance on 07.06.2025 (Saturday) and the website of Delhi District Courts may
also remain down on 07.06.2025 between (08:00 P.M.) to (10:00 PM).

The same is for the information of all the stakeholders.
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(Sunil Kifmar Sharma)
Chairman (IT & Digitization)
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Copy for information and necessary action to:

1. The Ld. Principal District & Sessions Judges, all Court Complexes, Delhi/New Delhi.

2 The Ld. Officer in-Charges, Computer Branch, all Court Complexes, Delhi/New Delhi.

3. The Ld. Central Project Coordinator, Hon’ble High Court of Delhi.

4. Website Committee, Tis Hazari Courts, Delhi.
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